Arrangement for stocking of wheat

T4657. SHRI SATYAVRAT CHATURVEDI: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether thereis sufficient arrangement for stocking of wheat in the godowns of Food

Corporation of India;

(b) the number of such godowns of Food Corporation of India in which wheat has been
stored in excess of their capacity and the number of tonnes of wheat that has been spoiled due

to lack of maintenance; and

(c) whether any plan has been formulated by Food Corporation of India to construct
new godowns, if so, the number of new godowns that will be constructed in the vear
2010-17

THE MINISTER OF STATE IN THE MINISTRY OF CONSUKMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V, THOMAS): (a) At present storage gap is observed in the
major procuring States on account of expected higher arrival of new rabi wheat crop. The
storage gap in Punjab and Haryana is estimated at 12.63 lakh tonnes and 1.04 lakh tonnes
respectively . Executive Directors (Zone), FCI have been delegated full powers to hire Covered
and Plinth (CAP) capacities from private parties for 3 years extendable by 2 vears as per the
need/requirement. Additional space, if required, will be hired from Rice miIIs/Sugar mills/ Mandi

vards.

(b) In views of the storage gap in the major procuring States, directions have been issued
to the field offices to optimally utilize the existing capacity. The State-wise percentage utilization

of the available capacity as on 15.4.2010 is given in Statement-| { See below).

Periodical maintenance of storage godowns are carried out to maintain them in storage

worthy condition. No wheat has been spoiled due to lack of maintenance.

(c) For the Eleventh Five Year Plan, the Planning Commission has allocated
Rs. 125 crore to he released as equity to FCI for construction of godowns. The ongoing projects

of FClis given in Statement-1l ( See helow).

For creation of storage capacity for the long term, Government has formulated a scheme for
construction of storage godowns through private entrepreneurs, under a 7 year guarantee. A
capacity totaling 127.65 lakh tonnes has been approved under the scheme. Further, Central
Warehousing Corporation and State Warehousing Corporations can construct godowns at
approved locations under the Scheme on their own land for which FCI will provide a 6 year

guarantee.

TOriginal notice of the question was received in Hindi.
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The State -wise sforage capacity with F.C.l. as on 15.04.2010

Statement-f

(Fig. in lac tonnes)

Zone Sl Region/U.T. Covered Cap Grand Stocks Uliliza-
Mo. Hired Total total held tion
FCI State CWC  SWC Private  Total covered Owned Hired Total {%%bage)
Owned  Govt. Parties  Hired
1 2 3 4 5 b 7 8 Q 10 1 12 13 13 14 15
East 1. Bihar 3.66 0.03 0.62 0.97 0.47 2.09 575 0.97 0.00 0.97 6.72 4.62 69
2. Jharkhand 0.66 0.03 0.13 0.15 0.20 0.51 1.17 0.02 0.00 0.02 1.19 1.01 85
3. Orissa 2.93 0.00 0.66 2.57 0.15 3.38 6.31 0.00 0.00 0.00 6.31 3.76 60
4. ‘West Bengal 8.59 0.19 0.85 0.00 0.88 1.92 10.51 0.51 0.00 0.51 11.02 8.12 74
5.  Sikkim 0.10 0.01 0.00 0.00 0.00 0.01 0.1 0.00 0.00 0.00 0.1 0.08 73
ToTaL (E. ZoNe): 15.94 0.26 2.26 3.69 1.70 7.91  23.85 1.50 0.00 1.50 25.35 17.59 69
MN.E. 6. Assam 2.07 0.00 0.18 0.1 0.37 0.66 273 0.00 0.00 0.00 23 1.94 71
7. Arunachal Pradesh 0.18 0.03 0.00 0.00 0.00 0.03 0.21 0.00 0.00 0.00 0.21 0.11 52
8. Meghalaya 0.14 0.00 0.07 0.05 0.00 0.12 0.26 0.00 0.00 0.00 0.26 0.13 50
9. Mizoram 0.22 0.01 0.00 0.00 0.00 0.01 0.23 0.00 0.00 0.00 0.23 0.14 61
10. Tripura 0.29 0.05 0.17 0.00 0.00 0.22 0.51 0.00 0.00 0.00 0.51 0.35 69

102



1. Manipur 0.20 0.00 0.00 0.00 0.00 0.00 0.20 0.00 0.00 0.00 0.20 0.17 85
12. Magaland 0.20 0.00 0.13 0.00 0.00 0.13 0.33 0.00 0.00 0.00 0.33 0.26 79
ToraL (N.E.Z): 3.30 0.09 0.55 0.16 0.37 1.17 4.47 0.00 0.00 0.00 4.47 3.10 69
Morth 13. Delhi 3.36 0.00 0.00 0.00 0.00 0.00 3.36 0.31 0.00 0.31 3.67 1.83 50
14. Haryana 7.68 4.07 2.91 5.22 2.34 14.54  22.22 3.33 0.17 3.50 25,72 18.67 73
15. Himachal Pradesh 0.14 0.06 0.06 0.00 0.00 0.12 0.26 0.00 0.00 0.00 0.26 0.22 85
16. Jammu and Kashmir ~ 1.03 0.15 0.00 0.00 0.13 0.28 1.31 0.00 0.00 0.00 1.31 0.23 71
17. Punjab 21.17 0.33 3.49 35.46 4.3 43.59  64.76 6.36 3.21 9.57 74.33  58.88 79
18. Chandigarh 1.07 0.00 0.71 0.84  0.00 1.55 2.62 0.18 0.16 0.34 2.96 2.39 81
19. Rajasthan 7.06 0.00 1.43 2.85 1.88 6.6 13.22 1.82 1.32 3.14 16.36 17.61 108
20. Uttar Pradesh 14.95 0.07 2.26 3.85 0.23 6.41  21.36 5.20 0.10 5.30 26.66  15.93 60
21. Uttarakhand 0.66 0.30 0.50 0.56 0.05 1.41 2.07 0.16 0.14 0.30 2.37 2.1 89
ToTaL (N.Z.): 57.12 4.98  11.36  48.78  8.94 74.06 13118 17.36 5.10 22,46  153.64 118.57 77
South 22. Andhra Pradesh 12.66 0.04 5.61 16.73 105 23.43  36.09 2.62 0.00 2.62 38.71  36.03 93
23. Andaman and 0.07 0.00 0.00 0.00 0.00 0.00 0.07 0.00 0.00 0.00 0.07 0.03 43
Nicobar Islands
24. Kerala 5.17 0.00 0.00 0.00 0.00 0.00 5.17 0.20 0.00 0.20 5.37 4.73 88
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1 2 3 4 5 b 7 8 9 10 n 12 13 13 14 15
25. Karnataka 3.78 0.00 1.76 1.38 0.25 3.39 7.17 1.16 0.00 1.16 8.33 7.35 88

26. Tamil Nadu 5.80 0.00 2.35 0.50 0.57 3.42 Q.22 0.56 0.00 0.56 9.78 9.55 98

27. Pondicherry 0.44 0.00 0.05 0.05 0.00 0.10 0.54 0.05 0.00 0.05 0.59 0.56 95

ToTaL (S.2.): 27.92 0.04 Q.77 18.66 1.87 30.34  58.26 4.59 0.00 4.59 62.85  b8.25 93

West 28. Gujarat 5.00 0.14 1.42 0.00 0.00 1.56 6.56 0.27 0.00 0.27 6.83 6.71 98
29, Maharashtra 3 1.77 0.13 2.46 2.44 2.26 7,29 19.06 1.02 0.00 1.02 20.08 14.66 73

30. Goa 0.15 0.00 0.00 0.00 0.00 0.00 0.15 0.00 0.00 0.00 0.15 0.12 80

31. Madhya Pradesh 3.37 0.1 1.70 1.74 2.31 6.16 Q.53 0.35 0.00 0.35 9.88 8.65 88

32. Chhattisgarh 5.12 0.18 0.71 2.33 0.16 3.38 8.50 0.00 0.00 0.00 8.50 5.89 69

ToTaL (W.Z.): 25.11 0.86 6.29 6.51 4.73 18.39  43.80 1.64 0.00 1.64 5H.44  36.03 79

GRAND TOTAL: 129.69 6,23 30,23 77.80  17.61  131.87 261.56  25.00 5.10  30.19  291.75 233.54 80
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Statement-If

Details of ongoing projects with FCI

sl Centre/ State Capacity (in MTs)
No.

North East Region

1. Changasari/Assam 50,000
2. Hailakandi/Assam 5,000
3.  Kohima/Nagaland 5,000
4. Nandannagar/Tripura 2,500
5.  Jiribam/Manipur 2,500
6.  Senapati/Manipur 5,000
7 Churachandpur/Manipur 2,500
8.  Jorthang/Sikkim 5,000

Other than NE Region

1. Lakshadweep/UT 2,500
2. Dungrapally/Orissa 10,000
3.  Baripada/QOrissa 10,000
4. Mohania/Bihar 25,000
5 Udhampur/Jammu and Kashmir 15,000
6. Budgam/Jammu and Kashmir 20,000

Implementation of NFSA with present BPL cards

4658, SHRI M.V, MYSURA REDDY: Will the Minister of CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government proposes to continue with the 10.76 crore of BPL cards issued
by various States for implementation of the Food Security Act; and

(b) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COMNSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION {(PROF. K.V. THOMAS): (a) to (d) The Government is committed to
enact a Mational Food Security Act which, infer-afia, envisages entitling every family helow
poverty line to certain quantity of foodgrains each month at subsidized prices. Details of the
proposed legislation are being worked out. Once the draft National Food Security Bill is finalized,
it would be placed on the website of the Department of Food and Public Distribution for public
scrutiny and comments.
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